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(d) Utilisation of iron and steel for
any purpose other than that for which
it has been allocated or applied for
has been made a penal offence punish-
able uhder the Essential Commodities
Act, 1958 Regional Offices of the
Irop and Steel Controller have been
set up to check on proper utiization
of allocated iron and steel materials

Fire Incidents in Bihar—West Beagal
Coal Fields

1299 SHRIM S PURTY ‘Wil the
Mignter of STEEL AND MINES be
pleased to stale

(a) the number of fire incidents
during the last four yeais in Bihar-
West Bengal coalfields and the loss of
coal as a result thercof, and

(b) the amount spent so far to
tackle the incidents of fire in these
coal flelds during the last three years’

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(S8HRI SUBODH HANSDA) (a) The
number of fire incidents during the
last four years in Bthar and West

Bengal coalfields and the estimated
loss of codl as a result are
West Bengal 82 Incidents
Estymated loss of coal 863250 tonnes
Bihar, 77 Inudets,
Estuimated loss of coal 806000 tonnes

(b) The actual expenditure incur-
red by the Coal Board for the last
four yearg 15 Rs 19,66,22188 This s
not the total amount as it dues not
include the amount spent by the col-
lieries’ management who did not seek
assistance from Coal Board for small
firey and fires resulting from col-
leries' nwn negligence baut it 1s only
the amount spent directly by the Coal
Board wid on amsistance for prote.-
five works against mine fires
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Purchase of Shares by Government in
Hindustan Mofors

1301 SHRI S A MURUGANAN-
THAM Wil the Mmister of HEAVY
INDUSTRY be pleased to refer to the
reply given to Unstarred Question
No 9674 on the 9th May, 1074
regarding purchase of shares by

Government in Hindustan Motors and
state

(a) whether
bought the
Motois, and

Government
shares

have
m Hndustan

(b) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SHR1I DALBIR SINGH) (a) Not
yet, Sir

(b) Does not arige





